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IN THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH NEW DELHI 

ORIGINAL APPLICATION NO. 498 OF 2024 
  
IN THE MATTER OF 
Shrichand  

…. APPLICANT 
VERSUS 

  
State of Uttar Pradesh & Ors.  

…. RESPONDENT(S) 
 

REPLY ON BEHALF OF RESPONDENT NO. 17 PAHAT BRICKS 
INDUSTRY, KHASRA NO. 28/2, 29/2 

MOST RESPECTFULLY SHOWETH: 

This reply is humbly submitted in accordance with the National Green 
Tribunal's order dated 20.08.2024, requiring all respondents to submit their 
replies in the form of an affidavit. That this response specifically addresses the 
allegations against brick kiln, PAHAT BRICKS INDUSTRY, outlining the 
initial complaint and providing an update on the current status of your brick 
kiln's operations and any pending actions. 
 

1. That it is humbly submitted that the Respondent, Pahat Bricks Industry, 
situated at Khasra No. 28/2, 29/2, Village - Bada Bangar, Chhata, 
Mathura, is a small brick manufacturing unit, currently not operational. 

  
2. That the Respondent, being a law-abiding business, is committed to 

adhering to environmental regulations and has proactively taken steps to 
rectify any initial deficiencies in its operations. 

 
3. That the Closure Order was issued against the brick kiln on 16.03.2022 

and the Environmental Compensation order against Pahat Bricks Industry 
was issued on 31.12.2023 by the UPPCB.  
  

4. That the Respondent acknowledges certain initial deficiencies concerning 
the siting criteria. That these specifically include the lack of a 10-meter 
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wide plaque or 3-meter high wall, the lack of a paved/metallic road, and a 
missing monitoring platform. 

 
5. That the Respondent is currently in the process of rectifying these 

deficiencies and achieving full compliance with the Uttar Pradesh Brick 
Kiln (Siting Criteria for Establishment) Rules, 2012. That the Respondent 
has also implemented measures to comply with the applicable 
environmental norms and regulations. That these measures include 
ensuring worker’s water supply and hygienic sanitation, ensuring ODF, 
and establishment of gravitational settling. That photographs of the 
10-meter wide plaque or 3-meter high wall, worker’s water supply and 
hygienic sanitation, and the monitoring platform are attached as 
Annexure 1. 

  
6. That the Respondent has written to the Public Works Department (PWD) 

requesting the construction of a paved/metallic road leading to the brick 
kiln. That the PWD is the responsible authority for constructing and 
maintaining roads in Uttar Pradesh. That the lack of a paved road is a 
significant deficiency, and the Respondent is actively working with the 
PWD to address this issue. That a copy of the said letter to the PWD is 
attached as Annexure 2. 

  
7. That the Respondent is aggrieved by inspection done by UPPCB officials 

was on 14.03.2022, and the Closure Order was issued against the brick 
kiln on 16.03.2022. demanding the payment of Rs. 6,75,000. That the 
Respondent submits that these orders were issued without affording a 
reasonable opportunity to rectify the siting criteria violations, causing 
undue hardship and jeopardizing the future of the business and the 
well-being of his employees. 

  
8. That it is respectfully submitted that an appeal against the Closure Order 

and Environmental Compensation order is currently pending before the 
Principal Secretary of the Environment, Forest and Climate Change 
Department. That the Respondent seeks a stay on the implementation of 
these orders until the final decision of the Appellate Authority. Filling 
Proof attached as ANNEXURE 3 
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9. That a comprehensive topographical survey conducted on 06.12.2024 by 
OM SURVEY CONSULTANCY, an ISO 9001:2015 certified firm, using 
DGPS (Differential Global Positioning System) confirms that the brick 
kiln fully complies with the siting criteria. That the survey report 
demonstrates that the distances between Pahat Bricks and the nearby 
brick kiln Baba Bricks adhere to the stipulated guidelines. That a copy of 
the said report is attached as Annexure 4. 
 

10. Furthermore, a letter dated has been sent to the Regional Officer (RO) of 
the Uttar Pradesh Pollution Control Board (UPPCB), Mathura, requesting 
a revisit to the brick kiln premises to assess the implemented updates and 
compliance measures. The RO's visit will verify the adherence to 
environmental regulations and determine the kiln's eligibility to apply for 
Consent to Operate (CTO) and necessary consents for air and water 
pollution. 

  
11. That the Respondent is fully committed to rectifying any remaining 

deficiencies and ensuring the sustainable and responsible operation of the 
brick kiln. That the Respondent has submitted an affidavit of 
non-operation, declaring that operations will not commence until all 
compliance requirements are fully met and verified. That the affidavit is 
attached as Annexure 5. 

  
12. That in light of the facts and submissions stated above, the Respondent 

humbly prays that this Appellate Authority may be pleased to quash the 
Environmental Compensation (EC) order dated 31.12.2023 and the 
Closure Order, providing the Respondent with a fair opportunity to rectify 
the alleged siting criteria violations. 

  
13. That the Respondent further humbly prays that this Appellate Authority 

may be pleased to grant a stay on the implementation of the Closure 
Order and Environmental Compensation order until the final decision of 
the Appellate Authority. 

 
  

THROUGH 
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YASH VARDHAN KAUSHIK 

ADVOCATE 
                                        W-6 TIGERLANE, SAINIK FARMS, NEW DELHI 

EMAIL:  yashvardhankaushik97@gmail.com
PHONE: 9990226669 
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ANNEXURE 1 

 
Front view 

 

 
 

Worker's water supply and hygienic sanitation ensuring ODF 
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3-meter high boundary wall 
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 Non-Operational Bhatti, Ladder, Gravitational Settling platform 

 
 

 

 
 
 
 
 
 

 

10

11

474



 

The Executive Engineer 

Public Works Department 

PWD, Agra Fort, Rakabganj, Agra, 

Uttar Pradesh 282001 

Subject: Humble Request for Construction of Paved/Metallic Roads for Brick Kilns in 
Mathura 

Dear Sir/Madam, 

We, the undersigned brick kiln owners of Mathura, humbly request the Public Works 
Department (PWD) to consider the construction of paved/metallic roads for our respective 
brick kilns. We understand that the PWD is the responsible authority for the construction and 
maintenance of state highways and major district roads in Uttar Pradesh. 

We are committed to environmental sustainability and have been actively working towards 
complying with the environmental norms and regulations. However, the lack of 
paved/metallic roads leading to our brick kilns has been a major impediment to achieving full 
compliance. 

The absence of proper roads has also led to the issuance of closure orders by the Uttar 
Pradesh Pollution Control Board (UPPCB) against our brick kilns. These closures have 
severely impacted our livelihoods and the livelihoods of our workers, causing significant 
financial hardship. 

We understand that the construction of paved/metallic roads requires planning and 
resources. However, we humbly request you to consider our plea and prioritize the 
construction of these roads. This will not only enable us to comply with the environmental 
norms and resume our operations but also contribute to the overall development of the area. 

We are hopeful that our request will be met with your kind consideration and prompt action. 
We appreciate your understanding and cooperation in this matter. 

Thank you for your valuable time and attention. 

Sincerely, 

   

List of Brick Kilns with Addresses: 

1. Shri Gopal Bricks, Khasra No. 357, Village - Ujhani, Chhata, Mathura 
2. Shri Dauji Maharaj Bricks, Khasra No. 258, Village - Ujhani Bangar, Chhata, Mathura 
3. Jai Baba Mohan Ram Bricks, Khasra No. 218, Village - Ujhani Bangar, Chhata, 

Mathura 
4. SS Bohre Bricks, Khasra No. 245, Village - Ujhani, Chhata, Mathura 
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5. Jai Durge Maa Bricks, Khasra No. 621, Village - Badha Bangar, Tehsil - Chhata, 
Mathura 

6. Madhav Das Bricks, Khasra No. 194, Village - Shahzadpur Bangar, Chhata, Mathura 
7. Pahat Bricks Industry, Khasra No. 28/2, 29/2, Village - Badha Bangar, Chhata, 

Mathura 
8. Kishori Bricks Industry, Khasra No. 262, Village - Shernagar Bangar, Chhata, 

Mathura 
9. Bohre Ji Bricks, Khasra No. 353, 170, Village - Ujhani , Chhata, Mathura 
10. Shri Balaji Brick Industry, Khasra No. 3-396/3, Village - Ujhani Bangar , Tehsil - 

Chhata, Mathura 
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BEFORE APPELLATE AUTHORITY/ PRINCIPAL SECRETARY 
ENVIRONMENT 

(ENVIRONMENT, FOREST AND CLIMATE CHANGE DEPARTMENT) 
STATE OF U.P., LUCKNOW 

Appellate authority constituted under section 31 of the Air (Prevention and 
Control of Pollution) Act, 1981 

IN THE MATTER OF 

Pahat Bricks 

(under scetion 31l of the Air (Prevention and Control of Pollution) Act, 1981) 

Khasra No. 28/2, 29/2 

Appeal No. 

4 

1 

Uttar Pradesh Pollution Control Bodrd, 
Through RO. Mathura 

Particulars 

Memo OfParties 

VERSUS 

OF 2024 

INDEX 

Synopsis And List Of Dates 

Appeal On Behalf Of The Appellant, Along 
Supporting Affidavit. (Under Section 31I Of The 
Air (Prevention And Control Of Pollution) Act, 

1981) 

Annexure 1 Photographs Of Non-Operational 
Bhatti, 30-Meter Baundry Wall, Toilet, Ladder 
Plattorn 

.Appellant 

.Respondents 

Ansue 2 Copv of the letter to the Public Works 
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Topographical Survey Report 

Project: [PAHAT BRICK UDYOG Kiln] Siting Compliance Assessment 

Prepared by: OM SURVEY CONSULTANCY  

Date:15-December-2024 

1.0 Executive Summary 

This report presents the findings of a topographical survey conducted at [Name-PAHAT BRICK of 

Brick Kiln] located at-Barha Bangar, Uttar Pradesh 281401 [Site Location – Pahat Brick Works, 

detailed address- Village-Barha Bangar, Uttar Pradesh 281401, GPS coordinates- 27.834290, 

77.543624]. The survey aimed to determine the site's compliance with the siting criteria 

stipulated in the "Uttar Pradesh Brick Kilns (Siting Criteria for Establishment) Rules, 2012".  The 

survey was conducted on 06.12.2024 using DGPS (Differential Global Positioning System) The 

findings indicate full compliance. Recommendations for corrective actions, if necessary, are 

provided. 

2.0 Introduction 

2.1 Project Background 

PAHAT BRICK UDYOG Kiln a situated in Uttar Pradesh, is focused on producing red clay bricks for 
local construction purposes. The decision to undertake this survey stems from a proactive 
approach to ensure complete compliance with the "Uttar Pradesh Brick Kilns (Siting Criteria for 
Establishment) Rules, 2012" before initiating any operations. The kiln management is dedicated 
to upholding sustainable and environmentally sound practices. They aim to verify their 
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adherence to the stipulated siting criteria, thereby preventing any potential regulatory 
complications. 

2.2 Objectives 

The primary objectives of this survey were to: 

● Accurately determine the location of the brick kiln. 

● Measure the distances between the brick kiln and surrounding features (villages, roads, 

water bodies, other brick kilns, etc.). 

● Assess the compliance of the brick kiln with the "Uttar Pradesh Brick Kilns (Siting Criteria 

for Establishment) Rules, 2012". 

● Provide recommendations for corrective actions if any non-compliance is identified. 

3.0 Methodology 

DGPS (Differential Global Positioning System) surveys are a more accurate form of GPS 
surveying. They use a network of fixed, ground-based reference stations to correct the errors 
inherent in standard GPS signals. This correction data is transmitted to a rover receiver on the 
site, allowing for highly precise positioning and measurement. 

 

Here's how DGPS surveys work and why they are beneficial: 

 

How DGPS Works 

1st  Reference Stations: A network of precisely known locations continuously 
receives GPS signals. 

2nd Error Calculation: Each station compares the received signals with its known 
position and calculates the error. 
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3rd Correction Data: This error information is transmitted to rover receivers in the 
area. 

4th Precise Positioning: The rover receiver uses this correction data to improve its 
positional accuracy significantly. 

 

Advantages of DGPS Surveys 

 

  High Accuracy: DGPS can achieve accuracy within a few centimeters to a meter, far 
surpassing standard GPS accuracy. 

 Real-Time Corrections: Corrections are applied in real-time, allowing for immediate 
accurate data collection. 

 Wide Coverage: DGPS networks cover extensive areas, making it suitable for various 
locations. 

 Versatility: DGPS is used in various applications, including land surveying, 
construction, navigation, and agriculture. 

4.0 Results 

4.1 Site Map 
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[Include a scaled map showing the location of the brick kiln and surrounding features. The map 

should clearly indicate:] 
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● Boundaries of the brick kiln site 

● Locations of nearby villages, residential areas, roads (pucca and kutcha), water bodies, 

other brick kilns [ Baba Bricks ], orchards, and highways (NH/SH) 

●  

4.2 Distance Table 

Feature Distance (meters) 

Nearest Village [3.45 KM distance] 

Nearest Pucca Road [2.360 KM distance] 

Nearest Kutcha Road [0.310KM distance] 

Nearest Water Body [1.550 KM distance] 

Nearest Brick Kiln [1.445 KM distance] 

Nearest Orchard [1.250 KM distance] 

Nearest Highway (NH/SH) [3.140 KM distance] 

... ... 
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5.0 Compliance Assessment 

5.1 Siting Criteria Compliance 

Rule Requirement Status 

Distance from 

Residential Areas 

(2012 Rules) 

Minimum 1000 meters Complied 

Distance from 

Other Brick Kilns 

(2012 Rules) 

Minimum 800 meters Complied 

Distance from 

Orchards (2012 

Rules) 

Minimum 800 meters Complied 

Distance from 

Highways (NH/SH) 

(2012 Rules) 

Minimum 500 meters Complied 

6.0 Conclusion and Recommendations 

The survey results demonstrate that the brick kiln meets all the necessary distance 
requirements from residential areas, other brick kilns, orchards, and highways.  
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This report provides evidence of the brick kiln's commitment to environmental compliance and 
sustainable operations. It is recommended that the brick kiln maintain its current practices and 
continue to adhere to the stipulated regulations. 

 

7.0 Supporting Documents 

● Appendix A: Survey Data (Raw survey data, calculations, coordinate lists, etc.) 

● Appendix B: Photographs (Site photographs showing the brick kiln, surrounding 

features, and survey control points) 
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INDIA NON JUDICIAL trn\\a\1\1\ \\\ 11\\\\U 1 Government of Uttar Pradesh •• " ,.,..,.,...,. 
cenfflclta No. c,,.,.•o·,....,~o.,t1 
A.orount Re1vrcnce 

Doc Rc•e ence 
J'u«NMQI'\ 
OfscnNlt"\ol~t ""-"' Oeocnol,on 
ConSIIOef8t-.on Pnce \Rs.) F.-..Pa.'\) 
Se<:ooaP•II) 
Sla-"10 Duty P&ld By 
$1e,,1!) Duty MIOUnl(Rs\ 

·.•. \\• 

•·Stemp 

IN UPn3380TIMll 1:NMIW 
""l1 "°"'''™ Nl W'l'.\flALC (SV)tuotU10llv4' (..HHAf~ UP MlH sue, ... UPUP, .. 7011C)U I 53083'l0'.l01 ~JW PI\HAT INT U011'100 SY SHER MUHAMM,._O 

PI\HAT INT UDHYOO SY SHER MUHAMMAD NOl~otablo 
P,._H.-.T INT UOHYOO BY SHER MUH.-.MMAD 10 
(Ten only) 

l L"' J' > 
.. ; ~"1 - "\,~\c,,-c.•V:"'lA 

NOURl'-1. 

\ 
,. I 
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Alfolavi! 

I. Sher Muhamniad ·aged 4 -, f 1 ;- ti: . h •' • , .... ycar~. o .. .,,CM '.n-1 K\.'11(\ ~C. b.J.1c1 ,I a.. /rla-lh n" C, () ,Qp I l/" I 
re,idem 

do hcro.~by sokmnly atlmn and stati.: on oath a~ follow~: 1 

1. I am the owner/proprietor of Pahat Int Udhyog, located a1 Kha\ra 
28/2, Tehsil Chatta. 

2. I am fully aware of the "Uttar Pradesh Brick Kilns (Siting Cri1eria 
for Establishment) Rules. 2012" and other applicable environmental _ regulations. 

,?--:;-""'°"· 
"-, 3. i;.h~eby declare that Pahat 1111 Udhyog will not operate until all 1hc STi 'fo1-I 'wing conditions are met: 

• 1 1 
1 _t l 

•I- . 

'--' Siting Criteria Compliance: The brick kiln's loca1ion and l' distances from surrounding features (villages, roads, water 
bodies, other brick kilns, etc.) fully comply with the prescribed 
siting criteria. 

o Consent to Operate (CTO): A valid CTO has been obtained 
from the Uttar Pradesh Pollution Control Board (UPPCB). 

o Environmental Management: J\11 necessary cnvironmcnwl 
management measures, including pollution control equipment. 
green belts, and waste management systems. are in place and 
fully operational. 

o Other Compliance Requirements: J\ny other outst:mding 
compliance issues or deficiencies identified by the CPPCB 
have been fully addressed and rectified. 

4. I understand that the UPPCB will conduct inspcctions 10 ,<·rit\ 
compliance with the above conditions before grnn1ing pcrmi,,il,n "' 
operate. 
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r 5. I am commillcd to pursuing all legal avenues to resolve this matter 
and ensure the lawful operation of my brick kiln and afler complying 
with all objections I will initiate the process of filing an appeal to set 
aside Environmental Compensation (EC) imposed on my brick kiln. 

6. I am aware that any attempt to operate the brick kiln before fulfilling 
the aforementioned conditions may result in legal action, including 
penalties, closure orders, and further environmental compensation. 

7. This affidavit is submit1cd in good faith and with the intention of 
ensuring the environmentally sound operation of Pahat Int Udhyog 

_,,,,..- ... 
,,,_; ... 

, '-"· -,. \ I r¾, •\ DE;;r<F.NT 

. VERIFICKflON 
~- V----- • ffi • 11 al Tchsil Chhataon this~ day_jj_ of 

"t.,~ V~!fied on solemn a mna110 . affidavit are true and correct to the best 
2024, that the contents of the forcg;'-~\ false and nothing material has been 
of my knowledge and no part o t t 

concealed therefrom. 

r,,,,c ., 

3' ,_, 

... 

UEPONENT 
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